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(v) Officers are being sent to Central
Detection Training  School at
Chandigarh for training in scientific
methods of investigation.

(vi) Investigation of important cases are
reviewed from time to time by the
supervisory officers.

Utilization of Foreign Contributions

247. DR. SANJAYA SINH: Will the
Minister of HOME AFFAIRS be pleased
to refer to the reply to Unstarred Question
3623 given in the Rajya Sabha on the 25th
March, 1992 and state the specific pur-
pose for which such foreign contributions
have been received/utilised so far by each
State/U.T. ?

THE MINISTER OF STATE IN THE
MINISTRY OF PARLIAMENTARY AF-
FAIRS AND THE MINISTER OF STATE
IN THE MINISTRY OF HOME AFFAIRS
(SHRI M. M. JACOB): Information is
being compiled.
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Abduction of Government

Jammu & Kashmir

Officlals in

249. SHRI PRAMOD MAHAJAN : will

the Minister of HOME AFFAIRS be pleas-
ed to state:

(a) the names of the Central and State
Government Officers held captive by mili-
tants in Jammu & Kashmir during the last
three years;

(b) the date of their abduction
release, if any, in each case; and

and

(c) the steps Government have taken to
eliminate such incidents in future ?

THE MINISTER OF STATE IN THE
MIMISTRY OF PARLIAMENTARY AF-
FAIRS AND THE MINISTER OF STATE
IN THE MINISTRY OF HOME AFFAIRS
(SHRI M. M. JACOB): (a) to (c) The in-
formation is awaited from the Government
of Jammu and Kashmir.

Demand for Separate State of Uttaranchal

250. SHRI PRAMOD MAHAIJAN:
Will the Minister of HOME AFFAIRS be
pleased to refer to the reply to Unstarred
Question 1014 given in the Rajya Sabha
on the 4th March, 1992 and state :

(a) whether Government have received
the details of the proposal for creation
of a separate State of Uttaranchal which
was sought from the Government of
Uttar Pradesh; and



